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Encounter deaths: NHRC seeks DGP report

Bhubaneswar: The National
Human Rights Commission
(NHRC) sought an action ta-
ken report from the Odisha
DGP within four weeks over
two encounter killings in Ko-
raput district on November 10.

Thecommission passed the
order on Thursday, actingon a
petition filed by rights activist
and lawyer, Radhakanta Tri-

pathy. Police sources said Jaya
Kumar Nagof Baragaon in Na-
barangpur district and Dhana
Kamara of Sariguda in Mal-
kangiridistrict were killed du-
ringan exchange of fire betwe-
en police forces and suspected
Maoists in a forest. Villagers,
along with family members of
Dhana, alleged that the enco-
unter was staged. Tnn
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NHRC seeks ATR on Naxal encounter death
https://www.thestatesman.com/cities/bhubaneshwar/nhrc-seeks-atr-on-naxal-encounter-
death-1503132553.html

The National Human Rights Commission (NHRC) has sought an action taken report
(ATR) from the Odisha Director General of Police, District Magistrate, and SP of
Malkangiri district over an alleged fake encounter by police in Baipariguda that had
taken place late on 10 November.

The apex human rights watchdog passed this order acting on a petition filed by
Supreme Court Lawyer and Rights Activist Radhakanta Tripathy.

Two were gunned down by security forces on the suspicion that they were Maoists.
Dhana Kamar and Jaykumar Nag were fake and both the deceased have no link with
the Maoists or Naxals.

The facts and circumstances of the cases clearly indicate alarming situations in the
state. The duo killed in the encounter were poor daily wagers, the locals protested
against the encounter death of these two poor labourers.

Their families of the deceased should be meted out justice. The locals are quite often
sandwiched between the pressures from security forces on the side and Naxal on the
side. The sole breadwinners were shot dead by the security forces. The encounter
death amounts to a terrible violation of human rights of the people, Tripathy alleged.
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Are Long-Duration Paddy Varieties Behind High Number of

Farm Fire Cases in Punjab? Know Here
https://krishijagran.com/news/are-long-duration-paddy-varieties-behind-high-number-of-
farm-fire-cases-in-punjab-know-here/

According to Punjab Agriculture University (PAU), the state sows 64 different paddy
varieties, out of which 46 are unrecommended, and mostly all are longer-lasting
cultivars.

This year, farmers in Punjab had planted paddy on 64 lakh acres, excluding Basmati.
About 24.40 lakh acres of this total, or 38 percent, were planted with not advised and
longer duration crops. A little bit more than 21.64% of PR 126, the most popular short-
duration paddy, was planted with PUSA 44, the most popular long-duration variety.

The National Human Rights Commission (NHRC) and the Indian Agricultural Research
Institute (ICAR) among others have both drawn attention to the issue.

The data further shows that 3 kinds of crops that are not at all advised, were sown over
about 28 percent of the area - PUSA 44 (21.89%), Peeli PUSA (3.68%), and Dogar
PUSA (1.97 percent). The other unrecommended cultivars, such as CR 112 (3.45%)
and Super 110, were planted on 10% of the available land (1.13 percent).

In addition to PR 126, the other widely used and advised short variations include PR-
121 (14.15%), PR 128 (7.53%), PR 114 (4.30%), PR 131 (3.78%), PR 130 (3.27%), PR
122 (2.14%), and PR 118 (1.08 percent).

Short and Long Duration Paddy:
While the longer-duration paddy takes 130 days or more to mature, the shorter-duration
paddy takes 93 to 111 days. The 25-30-day nursery time is not included in the duration.

The short-duration crops can be harvested in the middle of September or the first few
days of October, giving farmers a one-month window to get the fields ready for wheat
planting. The long-duration paddy types, however, are harvested in the last week of
October or the first week of November.

Short-duration varieties not only enable farmers 25 days to manage the stubble, but
they also use less irrigation water and save money on inputs. Punjab begins sowing
wheat on November 1 and covers 80-85 percent of the region in the following 15 days.

However, the farmers back their choice saying that the shorter-duration cultivars
recognized by the PAU yield less than longer-duration (unrecommended) kinds. They
assert that long-lasting cultivars provide a yield of 34 to 37 quintals per acre.

District-wise sowing of long-duration paddy:
Data from the Punjab Pollution Control Board (PPCB) show that Barnala had the
greatest percentage of unrecommended long varieties (72.82%), including 71.89% of
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PUSA types. With 66.77% of the total 2.12 lakh hectares planted in long-lasting types
including PUSA 44 and Peeli PUSA, Sangrur came in second.

Other districts with significant areas of long-term crops included Faridkot, Muktsar
Sahib, Moga, Ludhiana, Mansa, Bathinda, Patiala, and Fazilka, where long-term crops
made up 61.42 percent, 60.48 percent, 59.05 percent, 51.65 percent, 47.89 percent,
42.28 percent, and 41.14 percent, respectively, of the paddy area.

Stubble-burning statistics show that all of these districts experienced a significant
number of farm fires, with Sangrur experiencing the most of these events with 5,228
and Bathinda following closely behind (4,321). Additionally, more than 50% of the entire
area planted in paddy was burned in these 10 districts.
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Braving all odds, woman who lost son to spurious syrup

delivers baby
https://www.tribuneindia.com/news/j-k/braving-all-odds-woman-who-lost-son-to-
spurious-syrup-delivers-baby-453050

Udhampur-based Marufa Begum and her husband Jafar Din have just completed a
yearlong journey from despair to hope. After losing their only son to spurious cough
syrup manufactured by Himachal-based Digital Vision in December 2020, the nomad
couple had given up all hope in life until Marufa, 21, got pregnant again.

But even this pregnancy was nearly impossible to sustain as doctors at the local
Ramnagar hospital in Udhampur told the distraught parents that her haemoglobin level
was dangerously low and not enough to carry her pregnancy.

“She had only 3-gram haemoglobin with the Ramnagar hospital in no position to either
admit her or top up her blood which was the rarest of groups — O negative. So we
arranged to first shift her to Jammu and then take it from there,” says Jammu-based
social activist Sukesh Khajuria, who brought local networks together to arrange blood,
enabling her safely deliver last Friday at Sri Maharaja Gulab Singh Hospital, Jammu.

“The blood was donated by Jafar Din’s brother and another relative, apart from private
donors we managed to mobilise,” Khajuria told The Tribune today.

It was on Khaijuria’s petition earlier that the National Human Rights Commission ordered
monetary compensation for families of 12 infants who died in Udhampur between
December 2019 and January 2020 after consuming the contaminated cough syrup.

Each of the 12 families received Rs 3 lakh, an amount the Supreme Court recently
upheld, dismissing a special leave petition of the J&K administration, challenging the
compensation award. The National Human Rights Commission had ordered
compensation holding the J&K drugs authority guilty of failing to check contaminated
cough syrup from entering the supply chains in Udhampur.

Challan in the deaths of 12 infants is however yet to be filed with the special
investigation team, constituted for the purpose in Udhampur, continuing to drag its feet.
The syrup in question was found laced with the lethal diethylene glycol, which was also
detected in the syrups made by Sonepat-based Maidan Pharma, allegedly linked to the
death of over 66 Gambian children.
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Hidden in stubble fire numbers, a story of farmers’' love for
long duration paddy

https://indianexpress.com/article/cities/jalandhar/farmers-love-for-long-duration-paddy-
8278428]lite/

The push by farmers for higher yield by sowing longer duration varieties of paddy is in
turn pushing the stubble burning incidents in Punjab, a problem that caught the attention
of among others the National Human Rights Commission and the Indian Agricultural
Research Institute.

Farmers in Punjab had sown paddy, excluding Basmati, in 64 lakh acres this year. Out
of this, around 24.40 lakh acres, or 38 per cent, was under the longer duration or non-
recommended varieties.

According to Punjab Agriculture University (PAU), 64 paddy varieties are sown in state,
including 46 unrecommended which are mostly of long duration.

PUSA 44, the most popular long duration variety, was sown in 21.89 per cent area,
which is marginally more than 21.64 per cent of PR 126, the most popular short duration
paddy.

Nearly 28 per cent of the sown area came under three highly unrecommended varieties,
including PUSA 44 (21.89 per cent), Peeli PUSA (3.68 per cent), and Dogar PUSA
(1.97 per cent). The other unrecommended varieties were sown in 10 per cent area
including CR 112 (3.45 per cent) and Super 110 (1.13 per cent).

Besides PR 126, the other popular recommended short varieties are PR-121 (14.15 per
cent), PR 128 (7.53 per cent), PR 114 (4.30 per cent), PR 131 (3.78 per cent), PR 130
(3.27 per cent), PR 122 (2.14 per cent), PR 118 (1.08 per cent).

The short duration paddy takes between 93 to 111 days to mature, while the longer
duration ones take 130 days or more. The duration excludes the 25-30 day nursery
period.

Short-duration paddy varieties are ready for harvesting in mid-September or October-
beginning, providing around one month window to prepare the fields for wheat sowing.
Whereas the long-duration paddy varieties are harvested in October-end or first week of
November. Growing a short duration variety not only gives the farmers 25 days time to
manage the stubble but also saves irrigation water and input cost. The wheat sowing in
Punjab starts on November 1 and around 80-85 per cent area is covered in next 15
days.

According to the data from Punjab Pollution Control Board (PPCB), Barnala had highest
72.82 per cent area under unrecommended long varieties, including 71.89 per cent
under PUSA varieties. Sangrur was at second position with 66.77 per cent of the total
2.12 lakh hectares under long duration varieties such as PUSA 44 and Peeli PUSA.
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Other districts where huge area was under long duration varieties included Faridkot,
Muktsar Sahib, Moga, Ludhiana, Mansa, Bathinda, Patiala and Fazilka where 61.42 per
cent, 60.48 per cent, 59.05 per cent, 53.35 per cent, 51.65 per cent, 47.89 per cent,
42.28, and 41.14 per cent paddy area was under long duration crops, respectively.

Stubble burning numbers reveal that all these districts reported high number of farm
fires, with Sangrur witnessed at top with 5,228 such incidents, followed by Bathinda
(4,321). Also, these 10 districts burnt more than 50 per cent of the total area under
paddy.

Districts such as Ferozepur, Tarn Taran and Amritsar where 7.89 per cent, 9.78 per
cent, and 1.80 per cent area respectively was under long duration paddy varieties,
recorded 4,181, 3,168 and 1,527 stubble burning cases. As per PPCB data, nearly 1.70
lakh hectares in these districts was burnt despite the fact that more than 90 per cent
farmers in Tarn Taran and 98 per cent in Amritsar opted for short duration varieties.
Experts say this is because farmers here clear their farms of stubble as they sow green
vegetables in September, which they harvest by mid-November before sowing wheat
crop.

The farmers say that longer duration (unrecommended) varieties give them more yield
than the short duration varieties approved by the PAU. They claim that they get an yield
ranging from 34 to 37 quintals per acre from long duration varieties. The short duration
varieties, on the other hand, yield about 30-31 quintals per acre experts at PAU,
however, differ. They claim that different srtudies conducted by them has found that the
average yield of long duration varieties is 32.6 quintals per acre against 30 to 31
quintals of short varieties. They say farmers are ignoring the input cost of the long
duration varieties. After calculating the entire input cost and yield, farmers end up
making less from long duration paddy.

Dr AS Dhatt, Director of Research, PAU, said, “We never recommend long duration
varieties, but farmers in several districts, mainly in the central Punjab region, opt for
them hoping for higher yield. This despite the fact that several farmers are getting at par
yield from several short duration varieties such as PR-126, which matures around a
month before the longer varieties”.

Paddy crop needs flood irrigation once or twice a week depending upon the moisture
content in the fields. An extra month in the field, means extra irrigation cost, Dr Dhatt
said.

Also, the PUSA varieties are on an average around a foot longer than the shorter
duration varieties and generate nearly 2 per cent more stubble in the same area.

Earlier, IARI director A K Singh had said that they were working on a breeding
programme to secure higher yield from the short-duration varieties to help farmers in
Punjab shift from the long duration PUSA-44 variety.
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He said IARI’s short-duration varieties — PUSA Basmati-1509, and PUSA Basmati-
1692 — that matures in 120 days and are released in Punjab were taken up in only
about 5-6 lakh hectares.
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TATIINH A Bl JoNT AT 7 N3 F Hsfidt & 77 ..

http://www.univarta.com/news/other-states/story/2864697.html

TS ATAGIERR 3TN (TATHIRET) & 3NTSAT H 10 e i SRSt H Yiorg i 3N
8 ST Boll HSHS I ol AT & Yod HgTiIeh (Sroil ir ) 3R FHohr AT I o ot o
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qeTET %erdY §TCHT: 12 F AT Y TT-GT<T o1 FHT F TSI
https://www.amarujala.com/uttar-pradesh/bhadohi/firecracker-factory-accident-
compensation-of-five-lakh-each-to-12-dead-bhadohi-news-vns6846646135
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fereeil: gar # YUR % a1as[g Delhi-NCR # AQI 'Tgd T HEIH
H TR
https://hindi.news18.com/news/delhi-ncr/delhi-air-pollution-despite-improvement-air-
quality-index-aqgi-in-delhi-ncr-very-poor-category-rks-4926843.html

TG TreTer feell IR NCR & T a1y JoTadm # IfAaR Feg A1ST IR §37 &
$HE Saslg TG IOTaAT FIhh (AQI) 33l o T TR HIRT & IS FAA &
f&FecH 3 T Farfedl Us del BRepMec Us REd (SAFAR) & 3[R feoel &
3 arg I[uTaaT gEshieh (AQI) 297 goi ThdT IT. Sidieh QATAAR i oaTerar 4
TAT ga&id 956 X Aol 7 303 W gor fRAT AT AT

SAUST H Irg IUTAT 328 W Tgd WIS AV A AT I S AfAAR FT FH 325
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Fake encounter: NHRC
summons Odisha officials

EXPRESS NEWS SERVICE
i@ Bhubaneswar

THE National Human Rights
Commission (NHRC) has sum-
moned Odisha government of-
ficials and sought an action
taken report on the alleged fake
encounter of police in Koraput
district that led to the death of
two persons, recently.

The human rights watchdog
has asked DGP Collector and SP
of Malkangiri district to submit
a detailed report on the ex-
change of fire with Special Op-
erations Group (SOG)as claimed
and the deaths of two persons,
in the next four weeks.

On November 11, Koraput po-
lice claimed to have gunned
down two ‘Maoists’ in Malipa-
dar forests under Boipariguda
limits which later was alleged
to be fake after the family mem-
bers of slain tribals asserted
that the duo was daily wagers
and branded as Left wing ex-
tremists after their death.

The two tribals were Dhana
EKhamar of Sargiguda village
under Malkangiri police limits
and Jaya Kumar Nag of Nua-

gada under Kosagumuda police
limits in Nabarangpur.

While Nag’s kin claimed he
was a daily wager and had left
home 10 days back, Khamar
was en-route Kotpad
through the forests the day
he was Killed.

Rights activist Radhakanta
Tripathy had moved the NHRC
seeking justice for the innocent
tribals.

In his petition, Tripathy
called that the encounter of the
two tribals fake, and claimed
that the deceased had no link
Maoists links.

Demanding an impartial in-
quiry into the exchange of fire
and adequate compensation for
the kin of the deceased, he al-
leged that the weapons
recovered from Khamar
could have been planted by
Koraput police to justify
their narrative.

The facts and circumstances
of the cases clearly indicate
painful and alarming situation
in the state. “The encounter
amounts to a terrible violation
of human rights of the people,”
Tripathy said.
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NHRC seeks report on Koraput ‘fake encounter

EXPRESS NEWS SERVICE @ Bhubaneswar

THE National Human Rights Com-
mission (NHRC) has summoned
the Odisha government and sought
an action taken report on the al-
leged fake encounter of police in
Koraput district that led to the
death of two persons recently.

The apex human rights watch-
dog has asked DG of Police, Collec-
tor and SP of Malkangiri district to
submit a detailed report on the ex-
change of fire with Special Opera-
tions Group (SOG) as claimed and
the deaths of two persons, in the
next four weeks.

On November 11, Koraput police
claimed to have gunned down two
‘Maoists’ in Malipadar forests un-
der Boipariguda limits which later
was alleged to be fake after the

The encounter of the two tribals
was fake and both the deceased

Radhakanta Tripathy, petitioner

family members of slain tribals as-
serted that the duo was daily
wagers and branded as left wing
extremists after their death.

The two tribals were Dhana
Khamar of Sargiguda village un-
der Malkangiri police limits and
Jaya Kumar Nag of Nuagada un-
der Kosagumuda police limits in
Nabarangpur. While Nag’s kin
claimed he worked on daily wages
and had left home 10 days back,
Khamar was en-route Kotpad
through the forests the day he was
killed. Supreme court lawyer and

rights activist Radhakanta Tripa-
thy had moved the NHRC seeking
justice for the innocent tribals,
who became victims of police en-
counter, after their family mem-
bers staged protests claiming the
encounter as fake and branding
the two as Maoists only to hide the
blunder.

In his petition, Tripathy men-
tioned that the encounter of the
two tribals was fake and both the
deceased have no link with the
Maoists.

Demanding an impartial in-
quiry into the exchange of fire
and adequate compensation for
the kin of the deceased, he alleged
that the weapons recovered from
Khamar could have been planted
by Koraput police to justify the
cooked up story. CONTINUED ONPS

NHRC seeks report on
Koraput ‘fake encounter

FROM P1...

The facts and circumstances
of the cases clearly indicate
painful and alarming situa-
tion in the state. The locals are
often sandwiched between the
pressure from both sides - po-
lice and Maoists.

The matter needs impartial
and independent investiga-

tion. The family members of
both the deceased are incon-
solable as they were sole
breadwinners, the petition
stated.

“The encounter amounts to
a terrible violation of human
rights of the people,” Tripathy
said and demanded action
against the errant officials in-
volved in the encounter.
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NHRC seeks report from DGP
over Koraput ‘encounter’

POST NEWS NETWORK

Bhubaneswar, Nov 20: The
National Human Rights
Commission (NHRC) has sought ac-
tion-taken reports (ATRs) from the
Director General of Police (DGP)
over alleged fake encounter by se-
curity personnel in Boipariguda
under Koraput district November
10 this year,

The NHRC move came in re-
sponse to a petition filed by Supreme
Court lawver and rights activist
Radhakanta Tripathy The apex
rights body has asked the author-
ities to file the ATRs within four
weeks,

According to police sources,
Jaya Kumar Nag of Baragaon in
Nabarangpur district and Dhana
Kamara of Sariguda in Malkangiri
district were Maoists. The duo was
killed during an exchange of fire
between security personnel and
Maoists November 10 night.

In his petition, Tripathy had in-
formed the commission that the

Two persons, suspected to

two daily wagers had no links with
Maoists. And that they were killed
in a fake encounter.

Demanding justice for the fam-
ily members of the deceased,
Tripathy said the locals are often
sandwiched between the police and
Maoists. “The family members of
both the deceased are inconsolable,
The sole breadwinners were shot
dead by the security forces. The
encounter death amounts to a ter-
rible violation of human rights of
the people.” he added.

The rights activist had urged
the commission for free, fair and
impartial probe into the incident.

- be Maoists, were killed in

= an encounter with security
personnel in Malipadar

* forest under Boipariguda

' block of Koraput Nov 10

Tripathy had also urged the NHRC
to direct the state for taking strin-
gent action against the
erring officials.

The commission has also been
requested to order the state to pay
adequate compensation to the next
of kin of the deceased, provide
basic amenities and justice to the
poor locals through various welfare
schemes,

Sources said the villagers and
family members of deceased had
blocked NH-326 near Kotameta in
Malkangiri November 13 de-
manding compensation to the next
of kin of the deceased.
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